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IA 330/2017 In T.P. No. 206/397-398/NCLT/AHM/2016(New
.+ C.P.No. 82/397-398/CLB/MB/2011(Old

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL %
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL ‘

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHME DABAL?
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 03.11.2017 |
Name of the Company: Enercon Gmbh
' V/s. |
Wind World India Ltd. & Ors.

S“e“cti-:m 397-398 of the Companies Act, 1356

Section of the Companies Act:

REPRESENTATION _
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L eamed Senior Advocate Mr. Saurabh S@parkar with Learned Advocate Ms. Kanika

Sharma with Learned Adv@cate Ms. Shahcia Madraswala present for Original
Petitmner -

Leamed Semor Advocate Mr. Venkates,h ’hﬂ,’ld with Leamed Advacate Mr. Shyam

Kapadia with Learned Advocate Mr. Anip Gandhi with Learned Advocate Mr.

Rashld Boatwala with Lea -.5_-; fed Advm:ate Mr Rahul Jain present for Respondent no.
Y .

S

Indraml Deﬂ;hmukh mth Leamﬁd Advc}cate Mr Vmect Unmknshnan wnh Leamed

Advocate Ms. Manasa S. with Leamed Advoc&te Mr, Arjun Sreenivas present for

Respandent no. 3.

Learned Advocate Mr. Nandish Thackar ?présem for Prﬂposed respondent no. 86.

Learned Senior Advocate Mr. Mihir Th
Thakare present for Respmdem no. 36 and 37

Rejoinder filed by Pentmner to reply c)f Respendents no 86 and Raspondent no.2

and 3

For heamng lxst the matter on 15.11 201 7 befme smgle bench since it is a part heard

mat‘ter

MANORAMA KUMARI
MEMBER JUDICIAL - MEMBERJUDICIAL

Dated this the 3rd day of November, 2017.
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